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acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries

Uelieha @i 15/288 i, fafaer gy, HHEIE-208001 (WRA) +91 7380795333
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FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SOHO LIMITED OPERATING IN REAL ESTATE/

CONSTRUCTION BUSINESS AT

PLOT No. 32 K.H. No.11/22 BLK, B -ll Sewak Park, SF,
Uttam Nagar, West Delhi, New Delhi, Delhi, India, 110059

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate deblor along SOHO LIMITED
with FAMN! CIN/ LLP Na. PAN: AAJCS0521N
CIN: U45201DL2005PLC135928

PLOT Mo. 32 K.H, No.11722 BLK, B -l Sewak Park, SF,
Uttam Magar, West Delhi, New Delhi, Delhi, India, 110059
{Office: not maintained there)

No website s maintained by CD

Plot No. 69, Mear Saint Thomas School, Gyan Khand 1,
Indirapuram-201014- S0HO HOUSE.

2, | Address of the registerad office

3, | URL of wehsita

4, | Details of place where majority of
fixed assels are located

5. | Installed capacity of NIA
main products! services
6. | Quantity and value of main products/ A

senices sold in fast financial year

Number of employess’ workmen MIL

8. | Further details inciuding last available
financial staternents {with schedules) of
wo years, lists of craditors, relevant
dates for subssquent events of the
process are avasable at:

The details can be obtained upon request at email id:
soholimited.cirp@gmail com and

may akso mark the registered email id;

pathak ashishca@ogmail com,
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gl /—,
gifrga Afre, &4 b s fafics

fafar: 10.10.2025
IH: 93 faceh

10. | Last date for receipt of expression of interest | 29.10.2025

11. | Date of issue of provisional list of prospective) 08112025
rasolution applicants

12. | Last date for submizsion of objections to
provisional list

13, | Dale of Issus of fina! kst of prospeciive
resalution applicants

13102045

23.11.2026

4. | Date of Izsue of Information Memoranduem, | 28.11.2025

evaluation matrix, and request for rescdution
plans to prospeclive resolution applicants

15, | Last date of submission of resolution plans
168, | Process emall id o submit EQI

28122025
soholimited.cirp@gmail.com

For SOHO LIMITED

Sd-

Ashish Kumar Pathak

Resolution Professkonal

Reg No. IBEVIPA-D01/IP-P-02400M2023- 2024114307
97, Laxman Pun Extansion, Indira Nagar,

Mear Brij Market, Lucknow, Uttar Pradesh-226016

Date : 11.10.2025

Place | Lucknow
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FINANCIAL EXPRESS

HERO HOUSING FINANCE LIMITED aeiTe mﬁ ﬁfﬁ un l: nntmnnL bnnk = H
h CoatAdrs: 310 Pt 1., Sct-, i, Gt B, (o sreTeret step i punjab national bank / - Assets Care & Reconstruction Enterprise Ltd
HoroHousing oA DEIb-1 10051 | Phone: 011 25257000, Tok free isrioes 1600 312 8600, Genera Serv'cggIé\gng:Lsggtbqggggqg%gqgf Offce Noidz dggl?a @‘:’)ﬁ, s i) Noida ACR: Unit No. 502, C Wing, One BKC, Radius Developers, Plot No. C 66, G Block, Bandra Kurla Complex,
A Email: customar caraiiferohil.com "
PR Wishsite: waw herohousingfinance com | GIN: US51520L 2016PLE30148 PREMISES REQUIRED e . i Mumbai: 400051
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) Punjab National Bank requires suitable ready built and well-constructed hall type building having Demand Notice Under Section 1 3(2) of Securitisation Act of 2002
{As per Appendix IV read with rule 8{1) of the Security Interest Enforcement Rules, 2002) Charplzt ﬁ\rea Tcluﬁ;ng sgace fngf‘TM (1;'%0. S?'ﬂt' ftlo 18&2 fsq:}ft.) otn Iseas;e J r(;gt?\ll t_)gms grem!ses | ACRE-ARC has acquired the entire Financial Assets along with underlying securities of the Borrower under the provisions of section 5 of the SARFAESI Act from |
Whereas, The Undersipned Being The Authorized OMicer 01 The Hero Housing Finance Limited, should be preferably in Ground Floor and if in first fioor, it faciity at (Sector-73 Noida). Premises the Assignor. By virtue of the said Acquisition of debt, ACRE-ARC has acquired all the rights, title and interestin the outstanding debts of the Borrower acting in its
Linder HHis: Secuntization. Ane. Recansinicton. OF FAncist /esals. find: CRtroamant L§ Seciny e capacity as trustee by way of assignment of Financial Assets as per financial documents and the underlying securities, ACRE-ARC has stepped into the shoes of
LF‘UEE%HELELPEF |f.f.r,:':p';. Fﬁﬁ{ﬁ:f’;ﬁl,F‘;Eﬁﬁhﬂggﬁg‘g;ﬂi %ﬁfﬂ'ﬂd" ﬁ”"%.ﬂﬁag ,E'u'miglﬁ Pov;$r of a.tltotr)?ey blokders of T‘“Ch tpremllses '”bth? dea;ed 't;ca;l'ty1‘gh° E (2Ll 10 [ease OL:jt tEe!r Assignor being Secured Creditor to the Borrower and is entitled to recover outstanding dues in respect of the Loan facilities and enforce the underlying security
o : , .- .- kol ' ot B 4 : i ilﬁnp'r:]l.'ﬁl_" in The Natice '.fl':-‘l'lll'l i |:|B'||‘3 rea Iy. avallable prgmlses onlong (_erm ease aSI? pretera y or yea.rs (?I' more may sen er interest.
Ef:ﬁl"‘rfﬂ"ﬂ"f_gul F}Tgﬂsﬁﬁmﬂf To Repay The Amaunt Mentianed in The : offers in the prescribed format available on Bank's Web Site www.pnbindia.in or the same may i :
The Bofrawer Having Falled To Repay The Amautt, Motice Is Hereby Given To The Borrower be obtained from the above address during office hours. Last date to apply is 25.10.2025 upto LO?“" Alc 'IARCUR;‘»E'I' Portfolio A Date of ! Name of Borrower, DSte & A;‘ﬁut']t of Description of Mortgaged
In Parficistar And The Public. n Gengral, Thad The Undersigned Has Taken Possassion Of Tha 12.00 PM. The complete offer duly sealed & signed and should reach the undersigned on or before 0. Ssignmen Co-borrower emand Notice property
Praperty Described Herein Betaw In Exercize 0f Powers Confeered On Him Under Section 13(4) 0t (27.10.2025 before 05:00PM) at the above address. -ACRE Under Sec. 13(2)
The Said Act Read With Huhia af I_IIE:;' Said Fules . . " — No brokerage will be paid by the Bank. Bank reserves the right to accept or reject any or all offers at its 14000046 | Trust 174 | Piramal | 28.03.2025 |M/S. KAPOOR JEWEL MINES 2-Sep-2025 &  \Whereas the Vendor is the absolute owner of %2
L‘E Harrower, in Pnuj!c:Jlar. . :1:-1 The Pubkz In Ee__rler:l i H_rle_rlerem- [:alju::l_l'lEI.’." Hiot Too Dzl l.r....h_ e sole discretion without assigning any reasons whatsoever. 29 PRIVATE LTD (Borrower), Rs.47585489.65 |Property undivided share of D.L.F.Free Hold Built-up
“raparfy And Any Dealings Wilh The Froperty Will Ba Subject To The Change OF The Hero Halsing -sd- .
Finance Limited, For An Amaount Referred To Below Along With Irerest Tnerean And Panal interest Date: . J RAJPAL KAPOOR (Co ason 26-Aug-  |No.A-5/24 (Block No.A-5, Plot No.24), measuring
Charges, Costs Eic. From Date Mertioned Balow, ate: 11.10.2025 Circle Head, Borrower), KAMLESH 2025 area 208.1/3 Sq. Yds. i.e. 174.18 Sq. Mtrs. on
The Bormower's Attention 15 Inwited To Provisions OF Sub- Seciion (31 Of Section 13 OF The Act; In KAPOOR (Co Borrower) Ground Floor, measuring area 233.1/3 Sq. Yds. i.e.
HERORLUS L Fiti SN RN Ll O . KUNAL KAPOOR (Co 19508 Sq. Mtrs. on First Floor and above,
of iris)/ Borrower), KAREEA KAPOOR Plinth/Covered area 564.34 Sq. Mtrs., consisting of
L:HIH; F.r:;:.::r:u m@%&%ﬁu{ﬁ %HH w Form No. 1 & SAHIL KAPOOR (Co three store){, Witt'h terratcet}/] rolof tI’igtht, Witrllflrig?t's'tOf
F Ramveer Son O Chahatram, 09.07.2025 102025 upper construction upto the last storey, Electricity,
21000015912 Monika Daughier Of Bhagwat, | R 1E[i;_3ﬁ31ﬂ-'~hﬂn [Symbalic) DEBTS RECOVERY TR'BUNAL, LUCKNOW Borrower) ng water with Meterg, situated in the )f/itted plan gf
- (Area of Jurisdiction Part of Uttar Pradesh) Krishna Nagar, in the area layout lllaga Shahdara,
ﬂmﬁl f%ﬁ?m“?mﬂ'ﬁ“%ﬁmwﬁmﬁﬁwﬂan"”pﬁ.1.55;1.35' k,ﬂ'faﬁ" OFFICE OF THE RECOVERY OFFICER Delhi-110051, and bounded as under:- of Village
4] E-h'"lmﬁaﬂ mrnar&a Lo, Gﬂgﬁz{m&anﬁ E;g Pranasn %u 1102 %nvemujﬁ:e?( h ey :11':! 'El—ut ;ﬁﬁ 600/1, University Road, Near Hanuman Setu Mandir, Lucknow-226 007, PH. 0522-4091208 Ghondli, with, East : Property No.A-5/25, West :
15 50, Mg, Consistin ne Bedronm, One Drawing Foom, One Kitchen, Qna Tailet 4n . - : :
(ne Ea1h£|n:|r.-m Bounded I]'rl:1 Worth: Resnaining Portsan Of Mt No, A-50 East: 30 Ft Wide Road DRC No. 640/2020/R.0. Il Date: Eroxeg%glo.A 5/23, North : RoadSouth - Property
Soulh: Plot Mg, A-59 West Flot No, A- 57 NOTICE UNDER RULE (2) OF SECOND SCHEDULE TO THE INCOME TAX ACT I 0.A- |
HHFNSPHOUZ20000 Arvind Kumar, 10.07 2025 08.10.2025 1961 READ WITH SECTION 29 OF THE RECOVERY OF DEBTS AND | 14000046 | Trust 174 | Piramal | 28.03.2025 \M/S. KAPOOR JEWEL MINES 2-Sep-2025&  |The Vendor is the absolute owner & also in|
15?{1;% Eﬂ“ﬂfﬁﬂm Pronam Gupta m{?f:ﬁﬁ?ﬂ“?ﬁ“ (Symbalic) BANKRUPTCY ACT, 1993 49 PRIVATE LTD (Borrower), Rs.13032463.69  |possession of Third Floor in the Property No.A-3/26,
CANARA BANK (Erstwhile Syndicate Bank) ... C.H. Bank RAJPAL KAPOOR (Co ason 26-Aug-  |area measuring 196 Sq. Yds., i.e. 163.88 Sq.Mtrs.,
DESCRIPTION OF MOVABLE P Flat Mix Ligl-01 Upper Grownd ; ;
FMEF ,Eﬂ JF JELUAL na%ﬁ%m\rngﬁn}nreﬂnaﬁnjssumg 48 77 %, Mirs Le 525 Sq VERSUS Borrower) 2025 along-with the whole of the structure, with the fully
lrr'll E-:nhlnm an El?llf {;.-5- I‘Ien:lrc.%!m Sdlrﬂl Hoom ra.gqulgr;m} Lh.r- EII? &t %%,:mé Ejl'":] &Jn MR. TARUN PRAKASH & ORS. ... CREDIT DEBTOR roof rights, along-with the common passage,
na 1 i M M ml T} i = T i i - i
P 2910 Pl s 5 unded . Enel o 1. ook P i 1 e o 1. MR TARUN PRAKASH S/0 SHRI RAVI PRAKASH SINGH, e e e ]
Witde Fioad. South: Dther's Praparty Rlo House No. 4007, Sector-4A, Vasundhara, Distt. Ghaziabad - 201017 I Sernesth with il rightéinpothgr commor, faciitiod
HHFLAXHOUZ Hathi Ram, 04.10.2025 2. M/S. GAYATRIHOSPITALITY & REALCON LTD. Through it's Authorised Signatory e : I : -
SRRMRARDS: | S R "*ﬂ;ﬁﬁ? 245‘55““ FptaE) "GYATRI AURA" Plot No. GH - 11, Sector - 1, Greater Noida (West) Noida, Distt o amentlies previded fherain, f:tefge"z'ttfv‘j"fnc;ﬁtsy
Gautambudh Nagar. . . e S '
RIFTION 0O PERTI Flat Ho- U Ligipar both are in running conditions, having its Old No.836
E%ﬁﬁ nEfH fﬂE ?F I‘!:EEE{I Sﬂ';lﬂqss.g.ﬂ'l#lﬂ Eﬁl‘%l F'Ig Eﬂ I] H;F%as.:a Mo L'I.J_:l.- Hc\'ll:l"lg 2nd Address: Corporate Office : H- 133, SECTOR -63, NOIDA(U.P.) & old Mpl. N0_2094) alongwith all fi)?tures & fittings
E.El 'iﬂ.u;.‘é;ﬁ““p?r' ?an; E:':Irn Tre '1|51| Lnrnb 7Ig[ﬂrllil..|11li na?rlllan;':ﬂluﬁr;hgraagis'ﬁg ?ﬁ:mll " IE]:lllﬁ'&ﬂm':'rl";lla 3rd Address: Registered Office : 9/5298, Old Seelam Pur, Gandhi Naggr_, Delhi- 110031 thereon, situated at DLF Colony known as Krishan
Twd Badrooms, One Drawing Room, One KEchan, Twa Todets, Bathraom And Balcony Bounded .... Certificate Debtors. Nagar, Delhi-110051, and bounded as under:-North
Ef—';iﬂrlh;;:éﬂn- B-51 East: Fiol No. :-:9- South: 30 Ft Wide :;ﬂﬂz-“;;ﬂtrﬁﬂ Fl Wide Road This is to notify that a sum of Rs. 18,00,908.65 [RUPEES EIGHTEEN LACS NINE : Road, East : Other Property No.A-3/27, West :
HFG Z Maveen Sharma, 18.07.20 :8.10 20245 HUNDRED EIGHT AND PAISE SIXTY FIVE ONLY] together with pendentelite and future Other Property No.A-3/25, South : Other Soperty
T 2A WS S, HEEE{E&. 1‘%395?' kel interest @ 9.50% per anum from the date of filing of the Original Application i.e. . No.A-4/26. |
DESLAI rmgrf OF SECURED s_:ffmg YMOVABLE PROPERTIES:. Flat No Uak-2, gt Lig 28/11/2018. Till the loan is fully liquidated and costs succeeds and is hereby allowed 4218978 | Trust173| HDB | 28.03.2025 |SUNRAJ INDUSTRIES 15-Sep-2025 &  |The Schedule Above Referred To Built Up Freehold
i E!imllill % s Ejﬂvll '-UL]E::I fEa 2 ﬂﬂsﬁl f3 -’rr 1.Bl5 Sq gI'IIfE- IE 450 :-u exparte against you the address as per order dated 17/12/2019 passed by Hon'ble Tribunal & (Borrower), SANDHYAMANIK | Rs.2736363.37 & |FlatNo.10, In Block Tc-9, On First Floor, Situated In
r[ursﬂﬁl:ﬁt'éﬁgnn Plot No.8s. Part O Khasra No.-BE, Assanusan Cvl Wil Fﬁasﬂ'ﬂngﬂt‘"&ﬁﬁ'“ in0.A.n0. 141512018, o | | 13082488 (Co Borrower), BOBBY MANIK | 527,248.60 as on /SlumAnd JJ Estate AtNew MotiNagar, New Delhi.
Sadullabad, Faryna find Tehsil Lani, District I.'i.h.:rl.'-ll:lad Uttar Pradash-201102, Bounded You are hereby directed to pay the aforesaid within 15 days of the receipt of the notice, (Co Borrower), BARKHA 11-Sep-2025
oA UT;E'I],;;“_’ g'.J:- -9 et LEIEI L de Road On Ground Flcar, South: Plat No. 94, We failing which the recovery shall be made in accordance with the Recovery of Debts & Bank . MANIK (Co Borrower) :
HHFLAXHOLZ Rahul Mishra 19.07.2075 08.10.2025 and Financial institution Act 1993. o , The steps are being taken for substituted service of notice. The above borrowers, co- borrowers and/or their guarantors (where ever applicable) are advised to
inki Mishra ' i You are hereby ordered to declare on Affidavit the particulars of Assets on or before
40000486925 Pimki Mishra Hi[}aﬂtfﬁ HE-' “-W" (Symbolic) 2 012028 y P make the payments of outstanding within 60 days from the date of the publication of this notice failing which further steps will be taken after the expiry of 60 days
------------------------------------------------------------------ o ) . of the date of this notice as per the provision of Securitisation and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002.
WWMW%&WE = Flat rm I-I -2 First Floar, Front You are hereby ordered to appear before the undersigned on 13.01.2026 at 11:00 AM. . o . . . .
5 sanr"r ; ::ug e I.rs. ﬁall:-l'gtﬁlﬂr i bl::;:n g b E.armﬁ? “_Ilrul:uE ni'»ﬁuﬂﬂi'" agﬁnﬁﬁwﬁgﬂ In addition to the sum aforesaid you wil also be liable to pay. Please be informed that the said notice is also under section 13(13) informing the borrowers/guarantors/ mortgagors that the said mortgaged property should not
h-.‘ll‘r a"erﬂ-IIHMquIn IJTIHr "F'émilﬂah 2D|11E?Edi1nq|5rﬂ' ﬂ;;.n Eeﬁqr]mn-‘ﬂ ?r-.? Drl_glFﬁjl'::n_i Details of cost be sold/leased/transferred.
aper, Une Kibchen, wo losel Batnram I} L1 4] v workdl B0 -] i H B . i i
Other's Property East: Flat No. FI-01/ Plot blo. B-41, Soufh: 30 Ft Wide Road. Wesl: Piot No. B-43 ﬁspllcailop o 23'21000/ Blaatse. '1I1J.<;II?1.i2025 Assets Care 2 lll?tzgg:!zsi(:u?::ifg:: Enterprise Ltd
HHFLAXHOUZ Ranjeet Mishra, 19.07,2025 08.10.2025 IVocare 1ees S :
4000051869 Kavita Mishra, R 1546880/ 15 0n | - (Symbolc) Misc Expenses Rs.
| Date 10072025 | Clerkage Rs.
Eﬁrﬁﬂlll’.] HBELHSEFE&MW 5. Fial No Ugld, Ugper Publication Charge Rs.
=A0UN0 Haor Hea *'P: tnout Hoaf Hights, Situaie kot -9, Kiasra No. 218 Hain ; ;
Area Maasuring 400 5“ A 1e 37.16.5a. birs. Rail Vihar Eahtan Kwas Sarti Liriiied '.-'lllalgg Given under my hand and seal on this 22nd day of September, 2025.
Saduilabad, Tahs Lo, Distnct Ghaziabad, Utar Hadessll: 201102 I:nn':lshnlE 0f Two Bedrooms T Recovery Officer-Il
B B e S Debts Recovery Tribunal, Lucknow FORM G
I T S W
m n I= |
T B mhm il i INVITATION FOR EXPRESSION OF INTEREST FOR
Fﬂﬂmlﬂ EWIMHM%F LMo, .04, First Flooe. Aear
ns Without Hogd n Plgt Heann Admeasuring 342.00 5q. Feet. Sauated
Ab Khasra Mo, 348, At n::- Vihar Sahkari -'in'-'as Samlt Lid., -:"l"lﬂg Satdllahar‘ Pargana ul.".lf'l SDHD Ll M ITED DFERATI HG IH HEAL ESTATE
'IF'|=h5hErd E'rlrlrt [1'.l::;|:'|arha%1 UE"EihP HEE.E'.nE:.IE: ¥ E;lnsrLﬁbnE gr'l.1 b r'd'nlg.m HI.'.IrII_ia-hITBra.i|.:|1g
LI ne Kilchen, One Tod dUTIarm dILOn Ut [sdl IIIJI1 B 5] net
Wikde Boai; East: Pt No. A-95; West: Park, S'I]Iﬂ'llilph'.ﬂ Mo, 8-106,; h CGHSTRUCTIOH BUSINEBS AT
Dabe;-11.10.202%5, Place:-Ghaziabad  5d'-, Authorised Oificer, Fer Horo Housing Finasce Limited
PLOT No. 32 K.H. No.11/22 BLK, B -ll Sewak Park, SF,

..the name you can BANK upon! (For Immovable Property) (Rule 8(1)) (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

asna ﬁi_!lﬁlﬂ amT e q P““iﬂb national bank POSSESSION NOTICE Uttam Nagar, West Delhi, New Delhi, Delhi, India, 110059

.. I T HediH]

Whereas, being the Authorized Officer’s of the Punjab Mational Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002, and In exercise of :Insulvency Resolution Process for GDI‘pDI‘EtE FETSN‘IE}I REQUIEHGH 5, 201 E}

powers conferred under Section 13 read with the Security Interest (Enforcement) Rules, 2002, issued demand notice/s on the dates menlioned against each account calling upon [he-respeciive
borower's to repay the amount as mentioned against each account within 60 days from the date of notice(s) date of receipt of the said notice(s). The borrower having falled to repay the amount, notice is RELEVANT PARTICULARS
hereby given o the borrower and the public ingeneral that the undersigned has taken Symbolic Possession of the properly described herein balow in exercise of powers conferred on him under sub-

section (4) of Saction 13-of Act read with Bule 8 of the Secuwrity Interest Enforcement) Rules, 2002, on the borrower’s in partcularand the public in general iz hereby cautioned not o deal with the 1. | Name of the corporate deblor along SOHO LIMITED
properiyies and any dealing with the propertyfies will be subject o the charge of Punjab Mational Bank for the amounts and interes! thereon. The borrower's /guarantor's imorigagor's attention Is invited with PAN/ CIN/ LLP No. PAN: AAJCSD521N
lo provisions of sub-section {8) of section 13 of the Act in respect of time available to redeam the secured assels. CIN: U45201DL2005PLC 135928
l {a) Name of Branch JAccount (4] Demand netlce Date | Cutstanding as per Motice = / ., .
Na. {c) Name of Borrowers!/Guarantor! Description of Securities (b} Symbaolic under Section 13{4) %, | aodiemss ot WA Tegistanc oifoe ELOT M0, 92 H: i ”. LR . ! E'E"fah P.E”k' SF,
Mortgagor & Address Possession Date of Sarfses| Littam Magar, West Delhi, New Delhi, Delhi, India, 110059
4. | Branch: Baraut (004200 - | Equitable mortgage of all Part and parcel of Residentiall 20072025 | Re 242007448 (Office not Taanl:amed there)
M/s Ronak Roadlines under Proprietorship of Shri Ankit Arya, Add:- H.No. 12/679, Near | House situgted at H.MNo. 16/473 situated at Patti Meher e a5 ﬁzr::e??ﬁfiﬁ:"““ 3. | URL of website No website is maintained by CD
Dekhi Bus Stand, Baraut-250611, Shri Ankit Arya (Proprietorship and Legal heir of Late | na: i : aul-; asuring rik W . : .
i IF'.agp-aI e A L A rry méax ;E:;Elhi EufSianl:l., %ﬂa S T g:d":;a?du?:hrlnBL;ﬁESE:ﬂI?IEEz;dUEIhi?BE;IP ;uag;u;:gsflfﬂ.suhu s ; ::?rgp_ﬂ: and ?‘eu:mmn 4. | Details of place where majority of F'Iu:l_t No. 69, Near Saint Thomas EI-E]'ID'EIL Gyan Khand 1,
Pravita Arya (Legal heirs (Doughter) of Late Shri Rajpal Singh, Add:- H.Mo. 120679, Near| g o Boundarias as per sale deed as follows- East e tUTRELH PRI fixed assets are Incated Indirapuram-201014- SOHO HOUSE.
D=lhi Bus Etﬂﬁﬁ. E:araut-EE{lE“. Kra, Yimlesh Devi Wiao Lale Shn RH]F'HI EFI'Igh 36 feetl House of Shanti Devi atc theraafter 10 Feet H|Q|1 5. | Instailed EE!DHEII.'E.I' af MIA
(Guarantor and Legal hair of Lale Shri Rajpal Singh), Add:- 16/473, Palli Mahar, Near Wall. West- 38 Featl H Aaiendrs. K Norf- 50 main nroductal sarvices
Delhi:Bus Stand, Baraut -250611, Shri Ankit Arya (Proprietorship and Legal heir of Late i : L s B \ b A SRR NI = o P 3
Shri Rajpal Singh), Add:- H.No. 12/679, Near Delhi Bus Stand, Baraut-250611, Meeny | F881/12 Feet wide Road tharsafter Wall of sslier 10 Feat 6. | Quantity and value of main products/ MIA
Arya (Legal heirs {Doughter) of Late Shri Rajpal Singh), Add:- H.No. 12/679, Near Deihi| Hight, South:-50 Feet/House of Shyam Singh Sfo Shibha services soid in last financial year
Bus Stand, Baraut-250611, Sonali Arya (Legal heirs (Doughter) of Late Shri Rajpal | thereafter 5 Feel High Wall. Sale deed regislerad vide Bahi
Singh). Add:- H.No. 12/679, Near Delhi Bus Stand, Baraul-2506811. Mrs. Vimlesh Devi| No. 1, Jiid No. 2068, at serial Book No. 3135 on Pages 1. | Number of employeas! workmen MNIL
Wio Late Shri Rajpal Singh (Guarantor and Legal heir of Late Shrl Rajpal Singh), Add:- [ 2131218 in the book of Sub Registrar Baghpat on dated 8. | Further details including Fast avaitable The details can be obtained upon raquest at email id
FhiNG, 1578, Near Detin Bus Sting, Baraui- <5061 24.06.1983 - financial statements {with schedules) of soholimited. cirp@gmail.com and
Date: 10.10.2025 Place: Meerut Authorised Officer, Punjab National Bank two years, lists of creditors, relevant may alsa mark the registered email id
dates for subsequent events of the pathak.ashishca@gmail.com,
H untrye Unity Small Finance Bank Limited e . - - , PrO%RRR Al Auaiioio
e Corporate Difice:Centrum House, Vidyanagari Marg, Kalina, Santacriz (E) Mumbai - 400 038 @ omaFwman aw (@Y punob notional bank 9. | Eligibility for resolution applicants under | Defailed information on eligibility criteria should be obtained upon
SYMBOLIC F{IEEEEEIDH H[I'HEE [F[IH IMMOVABLE FHI]I’I:'FITIESI EEE HHLE E{lj section 25(2)(h) of the Code is available at | request at scholimited cirp@gmail.com
Whereas, the undersigned being Authorized Officer of Unity Small Finance Bank Limited under the Securitization and _ Circle Office Raebareli, GAD Department, 10. | Last date for receint of expression of interest | 28 10 2095
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under F"St;Lfﬁ%B&%ﬁﬁ?ﬁéﬁ%@"éﬁ?ﬁ'ﬁ:'g.ﬁi?[’ _Raebag"" lIJ_ttagl Pradgsh-gzgom ' P P ik
Saction 13(12) read with Rule 3 of the Security Interast (Enforcement) Rules, 2002 issued Demand Notice dated mentionad : d eacaebatel gad@pnbicauin 11.| Date ‘”E_ it ':ff provisional list of prospective) 08.11.2025
hereunder calling upon the fallowing Borrower/Co-Borrowers/ Guarantars o repay the amaount mentioned in the notice within PREMISES REQUIRED resolution applicants
60 days from thhe date of receipt !:n! the said notice. The fultnwirluq Borrower/Co-Borrowers/ Guarantors having failed to repay Punjab National Bank requires suitable ready built and well- 12. Last date for submission of objections 1o 13.11.2025
tne;l arnpu|1t1_jr:1|:|.fnie ;5. heraby iven m1 E:P fullnwl:!!g Btnlzurrmf:r.- é: ;-Bn_iri'.'rlers,-'_ﬁuaran_[nrs ?nn the puhllg In ;iamar;! 1h?t 1tjne constructed hall type building having Carpet Area including space provisional list
undersigned has taken possession of the properties described herein below in exercise of powers conferred on him JI;I Br for ATM 1200 sqft to 1600 sqft on lease /rental basis premises 12.| Date of Issue of final list of prospective 5311 2025
Saction 13(4) of the sald Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002, The Borrowar/Go- hould be oreferably in Ground Fl 4 ifin first floor. lift facility at resolution applicants
Borrowers, Guarantors in particular and the peblic in general is hareby cautioned not to deal with the properties described shou € preterably |n. roun ooranditintirstiioor, lift facility a -
herein below and any dealing withthe said properties shall be subject to the charge of Unity Small Finance Bank Limited for the Atar.rg, Banda. Premises offered §hou|d have all clearance 14, | Date of |ssue of Information Memarandum, | 28,11.2025
amount mentioned herein below and interest thereon. The Borrower's/Co-Borrowar's/ Guarantors atlention is invited to|  [certificates from statutory authorities. Interested owners / evaluation malrix, and request for resolution
provisionsof sub-Section 8 of Section-13 of the Act, inrespectoffime available, toredeem the secured assets. registered Power of attorney Holders of such premises in the plans 1o prospective resolulion applicants
Name of the Borrower,Co-Borrowers/ Guarantors & Loan Account Number Date of Demand Wofice and Outstanding Amaunt desired locality who are ready to lease out their readily available| |15, | Last date of submission of resolution plans | 28,12 2025
1. Rahul | (barrower). Salawal Pur Kheri Khekra, Shiv Mandir, Bagpal, | Demand Notice Daled 09/07/2025 for Amounting | | Premises on long term lease basis preferably for 15 years or more | 45 ™[ Brocess email id to submit EQI sohalimited.cirp@gmail com
Utiar Pradesh - 250101, Also Al House No. 135, Khasra No 363, Village | 1o Rs. 18,96,466.22/- (RUPEES EIGHTEEN LAKHS may send their offers in the prescribed format available on Bank's
Salawal Pur Khedi Baphpat, Utar Pradesh - 250101. 2. Kusum § (co- | NINETY-SIX THOUSAND FOUR HUNDRED EIGHTY-|  [Web Site www.pnbindia.in or the same may be obtained from the For SOHO LIMITED
TE:FI’EI:M 1“3“5”;'““: F:’ K;‘ﬁ"ﬂ“#ﬂ‘!j“%"':}ﬂt ':I“;" F;“““- 5:“" ng::rﬂﬂ“z:‘::lﬂ mpﬁﬂr:ﬂng"m fn?l:l above address during office hours. The complete offer duly sealed T "52';
RN Rl S AR - e Y U L SR e oy w5l ans. liher & signed and should reach the undersigned on or before et P
Mortgagor). Salawat Pur Kheri Khekra, Shiv Mandir, Bagpat, Uttar Pradesh Charges. o4 18 2025 & 5:00PM at the above address g Resolution Professional
- 250101, 4. Indraj M (co-borrower), Salawal Pur Kheri Khekra, Shiv N ' b ) K ' il b id by the Bank. B ) K the riaht t Reqg No. IBEVIPA-001/IP-P-0240072023- 2024114307
Mandir, Bagpal, Uttar Pradesh - 250101, Loan Account Number: - O brokerage will be pﬁ“ , y the anl - Ban reser_vss e nghtlofl o e 11102025 527, Laxman Pun Extension, Indira Nagar,
USFROELLOANDODOOS003545 & USFROELLOANDOODOS012429 accept orreject any or all offers at its sole discretion without assigning Pliigoa < sty Near Brij Market, Lucknow, Utar Pradesh-226016
Symbaolic Poszession Date - 07-10-2025 any reasons whatsoever.
Description 01 The Properties Morlgaged/secured Asset(s) : All The Piece And Parcel Of Immovable Property Of Housa No, 135, Date of Notice 11.10.2025 CIRCLE HEAD

Kh No 363, Vilage Salawal Pur Khedi Baghpal, Uttar Pradesh — 250101 {(confirmed Wilh The Technical Team). Boundaries (as
FIH' Mnrlga_nefsalu Document): East: Road 10 Faet'ﬂ'd& W-E.'Ef Hnus:&'-ﬁlaxlr North: House Ashu, South: Read 5 Fuut'il.'ula

1. Mustakeem S{borrower) Mugal Pura Baghpat, Bagpal, Bagpal, Uttar | Demand Notice Dated 12/05/2025 for Amounting E‘E:ua G Indian Bank E-AUCTION ZONAL OFFICE, CIVIL LINES, MORADABAD
Pradesh, 250609, Also Al Vacani Plot Situated Al Abadi Mohalla 1o Rs. 3,47,028.06/- (RUPEES THREE LAKHS ' SALE Public Notice for E-Auction Sale
Mugalpura, Undar Boundary 01 Nagar Palika Parishad, Paragana, Tehsil | FOURTY SEVEN THOUSAND TWENTY-EIGHT AND NOTICE o e iabls Pranocties
And District Bagpat, Utiar Pradesh Pincode 250609, 2, Bano N (co- SIX PAISA DNLY) AS DN 09/05/2025 Plus P
borrower & Mortgagor) Dwara Baghpat, Bhaghpat, Bagpat, Uttar Pradesh, Applicable Interest and Other Charges. E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and

250609. Loan Account Number: - USFEDELLOANDDODDS004543.
symbolic Possession Dale - 07-10-2025

Description Of The Properties Mortgaged,/secured Asset(s) : All Thal Plece And Parcel Of Immoveable Properly Bearing A
House, Nagar Palika Parishad Number 11, Measuring 39.52 Square Yards Or 33.05 Square Meters, Situated Al Abadi Mohalia
Mugalpura Baghpal, Within The Limitz Nagar Palika Parishad, Pargana, Tehsil And District Baghpat An Bounded As Under:

Enforcement of Security Interest Act, 2002 read with provison to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002
MNotice 15 hereby given o the public in general and in parficular to the Borrower (8) and Guarantor (s} that the below described immovable property
mortgaged/charged to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorized Officer of indian Bank, Secured
Creditor, will be sold on “As is where is”, "As is what is”, and “Whatever there is” Basis on the below mentioned dates, for recovery of under mentioned
duas & future interest, charge and cost etc as detailed below. The reserve price and EMD amount for each property has been furnished below,

Saddik, North: 17 Feet 7 Inch, House Of Mohammad Saddik, South: 21 Feet 7 Inch/ Telephone Exchange Marg Last Date of EMD Deposit 04.11.2025 between 10 AM to 3:30PM
1. Viaan Industries (horrower) Represented Through/by Neerav Jain A-44 Dsidc Industrial Demand Molice Dated Name and Address of the Borrower/ Details of the Propart Qutstanding dues as A) Reserve Price
Area Narela Northwest Delhi -110040 Also At Kh No 1618 Krishna Vihar Phase -3 Gram | 10/07/2025 for Amounting lo Rs. Guarantor a opery per 13(2) notice for which| B) EMD
Behata Hajipur Pargana Loni Tehshil And District Ghaziabad Uttar Pradesh - 201102 2. | 56,41,772.55/- (RUPEES FIFTY- Name of the Branch property is being sold | C) Bid Multiplier
o LU T . ST ) foo Sher Sicond Cienl Tt W Tiavpen Bi% LAKEID EORTT DI | 1. Mis Shree Balaji Timber Traders through its Proprietor Mr. Vikas | Equitable mortgage of the house situated | Rs, 30,90,813.00 | Rs, 17,40,000/-
araswati Vihar, Northwest I]?.Ihl_. D:Ih_lsa 110034 3. Hlﬂhl_iain {co-borrower & H_nrtgag_m] THOUSAND SEVEN HUNDRED Gupta Slo Surendra Kumar Gupta (Proprietorship Firm) Situated at|at Mohalla Imil Chowk Jawaharpuri as on 15.11.2021
123 Ui][IEI Ground Floor Hapll Vihar FEtﬂrI'IFIUIE Saraswati H_lhﬂT.. Morthwest [h““, Delhi SEVENTY-TWD RUPEES AND Hhﬂrﬂ Hﬂ\'ﬂdﬂ N‘Eﬂr HEt-EIlTI H““a]' H-ﬂ't'E' Bﬂdiuﬂ UP 2435“1 Badaun {LIP :|l reggi[Er.En h-:l. Bahi Mo 1 Pl intﬂ'mst Rsr Tr?‘.lul}&rv

110034 4. Azhok Jain (co-borrower) 123 Upper Ground Floor Kapil Vikar Pitampora FIFTY FIVE PAISA DNLY) AS ON
Saraswali Vihar, Northwest Delhi, Delhi — 110034, 5. Anita Jain (co-borrower) 123 Upper 08/07/2025 Plus Applicable
Ground Floor Kapil Vihar Pitampura Saraswali Vihar, Northwest Delhi, Dethi - 110034 Interest and Dther Charges.
Loan Accounl Number: - USFBDELLOANDDOODS009991 & USFBDELLOANOOOODOS00998T,
Symbolic Possession Date — 07-10-2025

Description Of The Properties Morlgaged/secured Assetis) : ALL THE PIECE AND PARCEL OF THE RESIDENTIAL BUILT-UP
HOUSE ON PLOT LAND AREA MEASURING 497 S0. YARDS I.E. 415.54 50. METER, PART OF KHASRA NO. 1618, KRISHNA VIHAR

2. Mr. Vikas Gupta Sfo Surendra Kumar Gupta (Proprietor/Borrower) | Yolume no. 3226 Page No. 267276 al and other charges A
Rio H, No. 167 Jawahar Puri Near Imli Mandir Tehsil & District Badaun | D#ed No. 3250 D 08.05.2003 with Area 3 FE- 10,0000
UP 243601. measuring ‘about §2.00° 5q mis in the
3, Mr. Surendra Kumar Gupta Sio Darwari Lal Gupta (Guarantor & |Pame of Mr Mrs. Usha Gupta Wio Date of Possession

i - 7 ; Surendra Kumar Gupta and kr. Surendra 11.03.2022
Mortgagor). Rio H. No. 167 Jawahar Puri Mear Imli Mandir Tehsil & " [ el
District Badaun UP 243601 Kumar GuptaSio Mr. Darbar Lal Gupta.

Bounded as under:- East: House of | Nature of Possession
4. Mrs Usha Gupta Wice Mr. Surendra Kumar Gupta {Guarantor and | e o0 o0 Gupta, West: Rasta, | Symbolic Possession

Property |D No.:
IDIBG050371029
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R i Distri i iupP !
COLDNY PHASE - 3 VILL- BEHTA HAZIPUR LONI GZB AS REGD, ND. 8493, BOOK NO.1, VOL. NO. 1016, PAGE NO. 138-158, MtRgen D e R e A em R e North: House of Ramial, South: House of
DATED 09.06.2023, SRO — Il LONI. (CONFIRMED WITH THE TECHNICAL TEAM). BOUNDARIES (AS PER MORTGAGE/SALE BRANCH: INDIAN BANK BADALN Satyapal,
DOCUMENT): EAST: OTHER PROPERTY, WEST: ROAD 20 FUTTA, NORTH: OTHER PROPERTY, SOUTH: PROPERTY OF OTHERS : . .
1. Rahat N {borrower) 161, KH. No-448, Gall No-5 Ankur Enclave, Phase -2| Demand Notice Dated 10,07,/2025 for Amounting Date and Times of E- auction : 04.11.2025 at 12.00 PM to 4.00PM
Leni Gaziabad Utlar Pradesh Pin-: 201102 2. Imrana W {co-Dorrpwer & | 1o R3.11,66.252.96/- (AUFEES ELEVEN LARH Contact Person: Authorised Officer : Mr. Nikhil Gupta, Mobile No. 7054825758
I'ﬂmtgaqurb 161, KH. HD.-ME: Gali No-5 Ankur Enclave, Phase -2 Loni | SIXTY SIX THOUSAND TWO HUNDRED FIFTY TWO| INDIAN BANK , BADAUN : Branch Manager Raj Kumar Singh , Mobile No. 7669399881
Ghaziabad Uttar Pradesh Pin- : 201102 Loan Account Number: - RUPEES AND NIMETY SIX PAISA DNLY) AS ON
USFBOELLOANOODODSO15080, 07/05/2025 Plus Applicabie Interest and Other Bidders are advised to visit the website (1) www.indianbank.co.in (2} hitps://'www_baanknet.com
Symbolic Possession Dale — 08-10-2025 Charges. Bidders are advized to visil the website (hitps:iiwww.baanknel.com) of our e auction service provider PSB Alliance Pyl Ltd. to participate in online bid. For Technical

Azzsistance Please call B291220220. For Registration statuz and for EMD status please email to support. baanknet@psballiance.com

For property details and phatograph of the property and auction terms and conditions please visit: https:/fwww.baanknet.com and for clarifications related ta this portal,
please confact PSBAlance Pyl Ltd, Contact Ne, 8291220220,

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with hitps:iiwww.baanknet.com

Description Of The Properlies Mortgaged/secured Asset(s) : ALL THAT PIECE AND PARCEL OF IMMOVEABLE PROPERTY IN
POSSESSION OF PLOT OF LAND, MEASURING AREA 55 30.YDSE., (45.98 30. METERS), OUT OF KHASRA NO.448 MIN., SITUATED
AT ABADI OF ANKUR ENCLAVE, VILLAGE SADULLABAD, PARGANA LONI, TEHSIL AND DISTT. GHAZIABAD, U.F, AREA 35 S0.
YARDS CONSISTING OF 1 RDOM, FITTED WITH HAND PUMP AND BOUNDED AS UNDER: BOUNDARIES (AS PER MORTGAGE
DOCUMENT): EAST: - REMAINING PORTION. WEST: - GALI 10 FT. NORTH: - REMAINING PORTION. SOUTH: - GALI 5FT.

Date: 111072025, Placa: Uttar Pradesh / Dafhe S0v- Authorised Officer- Unity Sread Finance Bank Limited
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Date : 10.10.2025 Place:BADAUN Authorised Officer, INDIAN BANK

epaper.ﬁnan{:taiexpress.mn'.. . New Delhi




